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(b) if so, the number of those who
have been issued gppointment: orders;
and

(¢) the reasons for not issuing ap-
" pointment orders to the rest?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) to (c)
The information is being collected and
will be laid on the Table of the Sabha.

Regiona] Head-Quarter of Railways

at Patna

3042. SHR] INDER KUMAR GUJ-
RAL: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether during his recent visit
to Patna he had assured the State
Chief Minister for the establishment
of a Regional Headquarter of the rail-
ways in Patna; and

(b) if so, what is the time frame
for the same?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): () a:_:d
(b) The setting up of a Zgnal Rail-
- way with Headquarters at .
proposed by the Chief Miinster of
Bihar, had not beén recommended by
the Railway Reformsg Committee.
Moreover, prevailing financial cot_)st-
raints preclude the possibility of going
in for a new zonal railway far ’fhe
present.

WE T
3043. st IACA AMAAS :
ot W@ WA qg g A FAFA
fe .
() 31 ", 1931 F feaf
F ATER f-fr eafagsl #7 99
qrg ardr fFe QT
() e @R 1
frre s ATee ANE ¥ 5 OAR

(m) W= afgmai & Am T
qx Far-gar § forg 1 W8T, 1991

Patna, as’

. [RAJYA SABHA]

to Questions 204
¥ 31 ﬂTﬁ"z 1992 & T fzg W
¥R S T YW fFg AMR T
fag ¢ T ?

W o # T osA (o
afeaeA) : (%) gwsa:, ag g
Ffggai/emdl # ot fyr Wo
wiard F1% 9wl § wefuw g | fm
Ffggi/aneal 1 qee #E 8
ST T W T HT 3194, 1991
F §9 ¥ % wT§ Hoer faaw
a7ay & fag au §1 [Yfee ofcimse
164, F7TT Feam 48]

(=) i, gt |

(7) 1 wEF, 1991 § 31AN,
1992 % fav oufemi/qmat &1
ard R 9@ Wiy fRgs v ¥,
ITF AW W 97 g faEcor gagy
# faw g [ afefmz 164,
wART W 49] wWiwer wn-fade
AR geid A #§ sfaa/rr S
;%zmm:wt& qry WY a3 o
T

Allogment of low  capacity box
wagons in Gnjaral for indastrial
units

3044. SHRI VITHALBHAI M. PA-
TEL: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is g fact that Guja-
rat is allotted less than half of the
assessed capacity of box wagons for
stee] and coal causing great hardship
to about 1400 industrial units;

(b) whether Government are aware
that due to poor quality of steam coal
supplied from e¢ollieries other than
Koria-I colliery, about 350 ceramic
units in Gujarat have been adversely
affected; and

(e) If so, what action Government
propose to take in respect of sufficient
supply of steam coal, supply of coal
to ceramic units for Koria-I Colliery
and to ensure that steam coal is rece-
ived as per the weight mentioned in
the Railway Receipt?



